
panytw«WhehWtoortAiipo»l» flights.
The scope of T O T  coverstransfer of technical
knoMrtwwinclu(flngcon?M (ii) Foreign exchange required tobe remit*
training,supplyoljfcsandfixtumetoenabteBEL ted by tourists form 8. A. A. R. C.
mamifactureandaelAifportsSurvelanceRa- countries is rww 50% of the remittance
dar and Monopfise Secondary Surveillance required in the case of tourists from
Radar. The agreement also provides for buy* other countries,
back arrangements of components, modules,
subsystems arKJseivmfrom BEL the Ameri* (c)and(d): The guidelines for operation
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can Company M/s Westinghouse Overseas 
Corporation (WOSCO). The agreementwiHbe 
in force for 8 years during which period M/s 
W OSCO would supply BEL all updates and 
improvementstothe radar systems for mcorpo* 
ration by B E L  BEL has alsobeen given exclu­
sive sales right in India and rights of non* 
exclusive sales in otheroontnesexckiding USA 
where it will bethrough M/s WOSCO. The cost 
ofTOTisUSS5.954miflioft.

Ubralisation of Avttatton Policy

6757. KUMARIPUSHPA DEVI SINGH: 
Will the Minister of CIVIL AVIATION AND 
TOURISM bepleasedtostate;

(a) whether Government have liberalized 
the charter and aviation pohcy:

(b) if so, the details there of,

(c) whether the further liberalisations of 
charter and aviation policy is necessary to 
increase the few of tourists; and

(d) if so, the steps taken thereon’

• TH E MINISTER OF CIVIL AVIATION AND 
TOURISM (SHRI GHULAR NABIASAD): (a) 
and (b ); The guidelines for operation of tourist 
charter flights to India have been liberalized. 
Under the revised guidelines, the following 
amendmentshave recently been made:-.

(i) Hoteliers recognised by the Depart­
ment of Tourism havebeenbroughtat 
par with the Indian Principal / Travel 
agent / Operator to sponsor tourist

of tounstcharterflightsto Indiaare amended as 
and when required with a view topromote tour­
ism in India.

Setting UpofDooradarshan Kendras/ 
T.V. Relay Centres

6758 SHRI PARASRAM BHAREWAJ WM 
the Minister of INFORM ARTION AND 
BROADCASTKfNG be pleased to state

(a) the plans drawn up and being imple­
mented to set upmoreDooradarshan Kendras 
and! V Relay Centres dunng the Eight Plan 
penod;

(b) the total population likely to be covered 
by the above expansion programme; and

(c) to what extent the JNSAT-IB is helpful: 
in the above expansion Plan?

THE MINISTER OF S TATE OF THE 
MINSTRYOFINFORMATION AND BROAD­
CASTING (SHRI K. P. SINGH DEO)

(a)ThefoHowingnumberifTVprpiectsaie 
under implementation/envisagedtobeset upas 
part of Dooradarshan's on-going VII Plan 
schemes and schemes under Annual Plans 
1990-91,1991 -92and 1992-93:-

(i) Programme Production Centres 
(PPCs) / Programme Generation 
Facility (PGF) Centres

(ii) TV  Transmitters of varying power 
(including Transmitter protects for 
augmentationofpower)




